Annexure-3

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in %)

SI. | Name of | Details of claim received Details of claim admitted Amou | Amount | Amou | Amountof | Remarks
No | creditor nt of of any nt of | claim under |, if any
Date of Amount Amount of | Natur Amount | Amount | Wheth | % conti | mutual | claim | verifica- tion
receipt claimed claim e of covered by | covered |er voting | Dgent | dues, that | not
admitted claim security by guar |relate | share | claim | maybe | admit
interest antee d in set-off ted
party? | CoC
Piramal
Capital
&
Housing
Finance Refer
1 | Limited |24/01/2023 | 12,858,588,499 | 6,199,500,000 | Secured| 620,00,00,000 |0 No 100 0 0 0 6,659,088,499 | Note:1
Total 12,858,588,499 | 6,199,500,000 620,00,00,000 6,659,088,499
Note 1:
1. Exclusive Charge by way of registered mortgage of the share of development rights of free sale FSI of 17,172.62 sq.mts inclusive of propé@nﬁtﬁ ’fung@le -area
on the plot admeasuring 3079.67 sq. mts. and bearing CTS No. 208/A/1 (part) of Slum Rehabilitation Scheme of Aman Akash Ashiyana I:’fd And}!gn Un\kd
CHS Itd. Juhulane Milap CHS & Milansar CHS bearing PLOT NO 208/A/1 (pt), 208A/2, 208A/4, 264,264/1 O 128, 207,208- B Jy mg} Mﬁiﬁngaat '11%
Andheri, Mumbai along with present & future unsold construction thereon. 5{‘5" j
2. Exclusive charge by way of hypothecation of current assets and receivables of the Company. \;\ ;:‘\ by
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